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. Securities and Exchange Board of India

ATTIP HETUS YD/ Assistant General Manager
uf3rft wiefRre wraferas western Regional Office

Email — manishg@sebi.gov.in

SEBI/WRO/WRO/MKG/OW/P/2024/0018487/1
June 03, 2024

Mr. Abhay M. Kamdar (Arihant Investment)
(PAN- APOPK5887L)

304, Rajdeep Apartment, 8/18,
Millpara, Kanta Stri Vikas Gruh Road,
Rajkot Bhaktinagar, Gujarat-360002

fawa / Subject: Adra=t U f2HiHT WG 29, 2024 BT uRFAY / Addendum to the Warning
Letter dated February 29, 2024

1. Kindly refer to the Warning Letter dated February 29, 2024 bearing letter No.
SEBI/WRO/WRO/MKG/OW/P/8299/1/2024 (copy enclosed).

2. The abovementioned warning letter may be read in conjunction with the following—

“Ug TGl U B & IHR 30D RIATE I ! ol Yob aTell Dl 3T BRATS
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“This warning letter is issued without prejudice to rights of SEBI to take any other
action that may be initiated against you in accordance with the law.”

3. The aforesaid Warning Letter shall always be read with this ‘Addendum’.

\— b e EJ!

Manish Kumar Gupta
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Securities and Exchange Board of India

HETIS HETHE YD/ Assistant General Manager
ufieft urdRre Srafeas Western Regional Office

Email — manishg@sebi.gov.in

SEBI/WRO/WRO/MKG/OW/P/8299/1/2024
February 29, 2024
Mr. Abhay M. Kamdar (Arihant Investment)
(PAN- APOPK5887L)
304, Rajdeep Apartment, 8/18,
Millpara, Karita Stri Vikas Gruh Road,
Rajkot Bhaktinagar, Gujarat-360002

fav / subject: AT 9T / Warning Letter
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It has come to our notice that Mr Abhay M. Kamdar (PAN — APOPK5887L) was involved in
providing unregistered investment advisory related services in securities market without
obtaining registration from SEB! under the capacity of Investment Advisor. The said
unregistered activity was in violation of various provisions / Sections of SEBI Act, 1992, SEB!
Regulations, Rules and Circulars made thereunder.
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The aforesaid unregistered investment advisory activity carried out by Abhay Kamdar has been
viewed very seriouﬁly and you are therefore warned to be careful in future and not to indulge
in any Kind of unregistered securities market related activity, failing which action may be
initiated in accordance with provisions of SEB! Act, 1992 and Regulations, Rules and Circulars
made thereunder.
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If in future, you are found to be involved in violation of any provisions / Sections of SEBI Act,
1992, SEBI Regulations, Rules and Circulars. made thereunder, appropriate action may be
initiated against you.
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